a215 Resolution re

‘{Mr. Speaker]

‘amendment. Does the hon. Mem-
der want me to put it to vote?

.Skr) M. S. Gurupadaswamy: Yes,

‘Mr. Speskers: The qustion is:

“That for the origina! resolu-
:tion, the following be submtitut-
-d:

“This House urges upon the
‘Governioent of India to make
efforts for the revision of the
~Charter of the United Nations so
as to provide, umang other thingx,
-for the prolibition of the manu-
facture and €xperiment of ato-
.mic and hydrogenr bombs, the

- .setting up of an intemationa)
‘police lorce' the abolition of the
veto power of the Big Five,
the elimination of all colonia-
Jism in the world and election of
popular repcresentatives of peoples
to th UN. General Assembiy.”.

The motion was negatived.

Mr. Spezker: Thep, there is Shri
. C. Sharma’s amendment. Does the
don. Member want to press it?

Shrt D. C. Sharma: | would ask
for leave of the House to withdraw
it.

*The amendment was, by legve, with-
drawn.

Shrf Shree Narayaa Das: [ also
beg leave to withdraw my amend-
ment.

fl‘he amendment was, by leave, with-
drawn,
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Epramention of 396
Netious in UN.O.
Resohition re Contrul aud Reguis-

sion of Production end Exhtbitien of
Filme

The emendment wes, by lesve, with-
drawn,

Mr. Speaker: Now, 1 come to the

arigna) Resolution. Is the bhoa

mover withdrawing ##?

WMMYQ.

§h:i Gnjeahwar Pramd: [  with-

draw it, but I do pot see the wisdimm

of withdrawing it.

Mr. Speaker: Has the boa Mern-
ber leave of the House t0 withdraw
his Resolrtion? .

Hes. Members: Yes.

The Resolution was, dy leeve, with-
draws.

RESOLUTION RE CONTRQL AND
PEGULATION OF PRODUCTICN
AND EXHIBITION OF FILMS

Shri N. M. Lingam (Coimbatore}:
I beg to owove:

“This House is of opinion that
Government should introduce
legislation to ammend article 19
(2) of the Constitution, 3o as to
enable the Governwnent tu effer-o
tively control and regulase the
production and exhibitian of Slms
in the country.”

May 1 continue my spexh aext
tioe? If 1 spesk for five minutes now,
1 shall be neither here nor there

Mr. Speaker: Very well. The bon
Member may continue his speech
next time.

5-§5 w2
The Lok Sabha then edjowrned iR

Eleven of the Clock or Morday. the
6th August. 1956.





